National Company Law Tribunal ITEM NO : 46
Allahabad Bench
CcP ND.HBIMEIALD!I{JH

ATTENDENCE - CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BEN CH OF THE NATIO NAL
COMPANY LAW TRIBUNAL ON 04.11.2019
NAME OF THE COMPANY: Dr. Neeraj Goyal Vs. Anand Nirog Dham Hospital Pvt. Ltd

SECTION OF | & B CODE: 9 IBC

Sl. NO. Name Designation Regresentatinn Signature

L WOam Ml Alvocal  Clowd|frr e WO

2.

Since, today the Advocates are on strike.
Put up on 20" November, 201 9.

Dated: 04.11.2019

S

(Kajesh Dayal Khare)
MEMBER (J)



